National Company Law Tribunal

Allahabad Bench
CP NO. Q:?;/ND/Q‘D 6

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUMNAL ON 10.08.2017
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CP No. 63/ND/2016.

Parties are represented their respective counsels. Sri Zeyaul Haque filed
reply to the impleadment application. A copy thereof is served to the

opposite counsel.
Sri Ajay Bhanot, senior Advocate seeks time to file rejoinder on
o il g TR
—2 implementasen application. The time 15 granted.
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The matter be listed on 7" September, 2017.
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Date: 10.08.2017 Shri H.P. Chaturvedi (Member (Judicial)
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